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Some hon. Members rose—

Mr. Speaker: Next questlon,

Bhri Jyotirmoy Basu: Just one ques-
tion, Sir

Mr. Speaker: No, Please

St OVt AT WY : WA W,
warw w7 dATw A e wmAr wifedr
wg o oy fmr &

Skri B, R. Bhagat: I said that we
took special care of all those cases

Bhrimati Sueheta Kripalani' She ask-
ed for the number of people

Mr. Bpeaker: No, plesse Next
question
wATEY Wt gise
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The Deputy Minmister (Dr Sarojin
Mgahishi) (a) No Sir
(b) Does not arise
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Shri Nath Pai: Has the [I'ime
Minister's attention been drawn to

reports in what 18 called, usually re-
Lable circles thatshe s contemplating
both a resuffing and an expansion
of the Cabinet and tha: the uppor-
tune time 18 the adjournmnent of Par-
liament” How far are thcea vepirts
correct?

Shrimatj Indira Gandhi: In reply
to the mamn question I have said,
llNol!
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Shri P, Venkatasubbalah: May I
know whether the Government has
-considered the desirability of bifurca-
ting the Ministry of Health and Fa-
mily Planming in view of the impor-
tance of the subject?

Some hom. Members: Bifurcating
the Minigter?

Shrimat] Podiry Gandhi. Sir, I was
greatly worried to hear that he waz-
ted the Mirster himself to e Infur-
cated

Shri S. S. Kotharl: Will the Prime
Mimster kindly nform whether &t
15 a fact that the Mimsters of State
and Deputy Ministers have -epr.sen-
ted to her that they are not being
given sufficient work by the seuior
Mimsters and, if so, what steps  is
she talang to ensure tha' they are
kept busy”

Mr., Spesker: Shr Kundu

Shri 8. Kundu: [ wowd hke to
know from the Prime Minister whe-
ther she has conmdered tha* aflcr a
periodica] examination of the out-
put given by the Council of Minis-
ters, she should fix a formula that
every year she will bring in  fresh
blood at the ratio of 14 on the basis
of the total strength of the Council
of Misters

Shrimati Indirg Gandhi:
$hat is a suggestion

T  think

st e o : & ag wemT wEar
g e oft 70 wroawr fegr Y, oY
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wr a5 s NEwfea fear o o
Mr. Speaker: Shri Konwar Lal
Gupt
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Mr. Bpeaker: There 15 no reply.

wtoftow: o vETr i e
3% afad 7

& T R ¢ @ O qrr
& fr s Wit woft e ¥ g9
" fegdt fafirec aor oY § ) oy
e e § o war frwr wfieen
=rf feght fafret Ty w1 oW
T g ?

st gfarey st - fY e wly
T AT § | &7 gy 2 e aarr adew
T T TGWET A, W GA

Mr. Speaker: Next question

Acquisition of land in Darjeeling

*]826. Shmi C. E. Bhattacharyva:
Will the Mnister of Defence be
pleased to state

(a) whether mlitary have ae-
quired thousands of acres of land,
mostly paddy lands since 1963 in
Bagdogra, Khaprail and Atharakha:
areas mn Sihguri Sub-Divisior, Dar-
Jeehng,

(b) whether 1t 15 a fact that com-
pensenation has not so far been paid
for the acquired lands, and

(c) 1f so, when the compensation is
likely to be pmd”

The Minister of State in the Mi-
nistry of Defence (Shrl B. R. Bhagat):
(a) No lands have been acquired
in the areag mentioned The question
of payment of acquisition compensat-
ion does not arise Hawever, appro-
ximately 5663 acres of !land have
been requisitioned since 1983, and
of these 1500 acres a:pmcl!m-nlr
constitute paddy land.





